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ARREST AND RELEASE ON BAIL
OF SHRI M. C. BALAN, MEMBER
OF RAJYA SABHA

MR. DEPUTY CHAIRMAN: I have
to inform Members that az telegram
dated the 20th June, 1977, regarding
arrest and release on bail of Shri
M. ¢. Balan, Member, Rajya Sabha,
has been received from the Assistant
Commissioner of Police, Madras, an
extract of which is as follows:

“I have the honour to inform you
that I have found it my duty in ex-
ercise of my powers under section
4/11J Tamil Nadu Prohibition Act
to direct that Thiru M. C. Balan,
Member of Rajya Sabha, be arrest-
ed. Thiru M. C. Balan, M.P. was
accordingly arrested by Assistant
Commissioner of Police between 01
hour and 02 hours today 20-6-77
and released on bail immediately.”

1[ 1Devnagari translation,
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THE OIL AND NATURAL GAS
COMMISSION (AMENDMENT) BILL,

1997,

THE MINISTER OF PETROLEUM,
CHEMICALS AND _FERTILIZERS
(SHRI H. N. BAHUGUNA): Sir, 1
beg to move for leave to introduce a
Bill further to amend the Oi]l and
Natural Gas Commission Act, 1959.

The question was put and the motion
was adopted,

SHRI H. N. BAHUGUNA: Sir, 1
introduce the Bill.

—

APPRECIATION OF THE SERVICES
RENDERED BY SHRI BHUPESH
GUPTA AND OTHER DISTING-
UISHED MEMBERS OF THE
RAJYA SABHA

WA & qQT (= A FEO FIAWHR)
Iqawafa ST, wraET qAAls & § quaq
g F ow g g fawd @t w=er
T, CF A=W qTRYT QAT | AET FeA
qrF A IT WA FAAT qEIAG g}
qq ZHA I GIT F HA® GEATAAY
|z g1 T Sevw fFaT o) wfey ®
Uy Y uF gIeq FT Jeor@ AT AT TH
TEA § WTON § T AR S ATFHTE
o & w3 uF gear a7 77, o 94w TF
¥ qumar g 5 a8 I @A W
[T AT FEATET § A q3T FV qg W@
fafrag g s A= g q9%7 I+ wfq
T A A UF IH1T & g #7
FHREATE FT FRE ITTIT N s

aa faeaw & 5 & w9 a8 ¥z @
g a9 ¥ ww ¥IA N, 99 I 70,099
wifeat & wrawl # g w7 vE
g | a7 w8 g i weiifaes faueh i &
FHTI [AF TR ZH TF g AT A THAT
FW@ @ € 98 0 TR E gw SAwy
# § JfFT 3@ o A FE eER
Tl FT gEAr F uw w=s dgam W)



157 . Appreciation of

Services
faaft wmdar <T@ =ifgd,  faam
e Far Trfed, -faa ) fama
¥ IR F AFIEF A FF qOA
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aferT @ § OF A agy FA g ST
afgesrax a6 & ufy e Imss )
A T AT F G, TAA AT &
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g 2-4 faodl & a § § woAY aw
FAT § | wfET w15 o faom g SR
ag TIAATF g, qgw g, qIAE
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I} GIAT { 7av g, A1} 9T g ¥
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FLAE AT TG FAT 195G AW
ST F FET g oA S Wy oo ag
FW IHH T T A1

¥ 38 Atx 9T 3% 97 wud o
AT % 19 39 FLATE AT HOAT
F7AT & 5 97 aAR 9% A, A=A AT
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4 7Ol oAy Ifte § gEEATE Q@
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oY 7 frard g | SeaE FE
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o 5 9% @ @ a1 AR { €97
@ % gar <@ waw A 9 ey
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TrIAT ST 8, IF ArEAT F1 wiweatw
FY gs@T AT § qT FgAT F AIY o7
3Y 3 oyaq Q@ AT AT & | q@EF A
g, gaFre st § Iwa o § 1 86
FY agfa & g8 ands W & | WrIr
FfAFTL ITHT § | SATEGTAT TG =L
2o 25 79t g% Iw A FaAT F AW H
16 a¥ &T Faeqr ¥ &1 gu & TH onfaa 7
1952 & 918 99 ¥ TST q97 § qIEF
2T & T 3% WIeAw q IO AV T
FIA & 1 AT ITF A7 gH A &
qURT § | WrAgv, gwiy. fager #1 at
g i & } A & awwar | R
g TH WA FT AT WAL F | WL F
gy T XE A1 #m a1 ALY o fF aww
%, AT gAT AT AT Fav T fw
S F1% oqfeT F7 T 7l ¥ Y T4T EX
fora® @iz g© o T 9l w g |
oy a7fFa F 97 urw g9 gFgR g7 HOAT
QqIIL, GEATA, JOAT qAF FTAAT %7
FATE I FFAT A AX T BR T | 7R
AT § IF FO AW Y /7 Fr W
A § IAT F3471 § R 3 fa-
ATT IIA FL Q06 4§ 29 AT FAT
F7a @ M INF qaw] w1 IO 987
FIA @ | AT qIT T 927 T AR FT
q1q faar | § wamar § fF o=t fwar
SN | a5 & gATY OF AW FT T
faarr fregia <@ e &1 oiwr J@rg 8
I 59 929 & TR F1 92007 & | AfFT
¥ gmman g f5 vy arfasr v 2 9g
T 7 g 1 At o gf e
qrFAET, @t wesl grm fF ow oy

[ RAJYA SABHA]

of Distinguished 164
Members

FTATAT F1 T 1T & ARW & 6 a8 TN
AT FAT FT & FT A 9T W@ I
AT GH I TFITAT FIT AT YT F
arfE g aa T g9 o a9 8
T A8 g, ITH 3@ U FT A+ ufF
AT FATGL 3T FL | T MRl F qTF
qraaY, § A9Y & AAT G394 F AT
HEE FIAT g W HIw o & gfq 7w
YT FFATT FT WA AFT FIAT E )
ITHY famer F fad wa & grgan
FIATE | g77aTT | \

=t R fag . Sygupfy S,
T r{tq&“ﬁr afafa 7 & foez ag
qar. ..

Tro TwgaTw fag (fag) : ==
|IA F UF 7gq IY Ieor@d T afad MW
T I F gERTIAT AT A WT AR

el (Interruptions).

#ft Iqawmfa : g7 F JAT ¥ Y
FT Iq%-A1¢ T T AAT AL &1 AT
T ASBT ENIT |

I associate myself with the warm
sentiments expressed and felicitations
offered by lhe Leader of the House
and the Leader of the Opposition to
Shri Bhupesh Gupta. It is rarely
given to an individual to celebrate
Silver Jubilee of a significant event of
such a magnitude, in his life or car-
eer. Shri Bhupesh Gupta is among
the fortunate few. He made his debut
in Rajya Sabha in May, 1952—since
its inception, and has completed 25
years of uninterrupted parliamentary
career in this House—uninterrupted
even for a single day. He hag thus
established a unique record and to-
day he is the senior-most Member of
the Rajya Sabha. It ig not without
reason that he is affectionately called
“Dada” by all the sections of this
House. I take this opportunity of ex-
tending my sincere and heart-felt
felicitations and regard to Shri Bhu-
pesh Gupta on this happy.occasion.

Some of the country‘s ablest par-
liamentarians have sat in the Opposi-
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tion Benches in the Rajya Sabha but
the first name that comes up before
one’s mind as one ‘hinks of the Op-
position in the Rajya Sabha is thai
of Shri Bhupesh Gupta. Brilliant
and indefatigable, Shri Gupta parti-
cipates almost in every debate in the
House. He flourishes on interruptions
and his coniribution to the debate, in
respect of both vollme and quality,
will always remain an gutstanding re-
cord in the parliamentary annals of
the country. Shri Gupta hag become
an institution. As has just been
mentioned by the Leader of the
House and the Leader of the Opposi-
tion, a man of indomitable will and
courage of his convictions, Shri Bhu-
pesh Gupta made valuable contribu-
tions to our national life both inside
and outside the legislature through-
out this period. i

I may say that Shri Bhupesh Gupta
has become very much a part of the
Rajya Sabha and it ig difficult to im-
agine the Rajya Sabha without him.
He is always watchful of rules, quick
on the uptake and jealous of the
rights of Members on either side.
Very often he gives the impression of
a one man opposition, demanding con-
sistent attention from the Treasury
Benches and receiving it. Like every
good parliamentarian, Mr. Gupta has
an instinctive sense of the dramatic.
His style is flamboyant, his choice of
phrase picturesque. He has a sim-
plicity and a rare sense of sincerity
in all that he does. He ig respected
and held in high esteem and affection
by each and every Member of this
House.

We hope that we would continue
to have the privilege of his associa-
tion for many more years to come and
his poise would lend greater embel-
lishment and dignity to the parlia-
mentary life and free institutions of
this country.

SHRI BHUPESH GUPTA (West
Bengal): Sir, it has been my privile-~
ge and honour to have belonged to
this House for a quarter of a century,
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But it is not for me to say what
role I have played, from the stand-

point of which I have worked in this
House. However, I have tried, to the
best of my ability, to serve my coun-
try, cur great people, to uphold its
cherished culture, our noble inheri-
tance from an undying, ancient civili-
sation.

Sir, it is not an individual who
shines in this House, We have
shone in thig House collectively. Each
of us has succeeded to the extent to
whicih we have shared in this House
the urges and aspirations of our peo-
ple, men and women who live in mud-
huts and slums, in agony and misery,
in unemployment, destitution, illite-
racy and disease. It is by sharing their
sorrow and suffering and yet giving
expression to their indomitable urge
for a better and brighter future that
we justify, all together, in mutual co-
operation and brotherly friendship,
our existence in this House.

me, “What has been
your Lest asset in the work of the
House?”, if it is outside, I will say
“My faith in the people and the in.
spiration from them”; if it is insid(
the House, ‘It ig Sir, the affection ot
my colleagues in this House”. No-
thing has been more cherished by me
than the unfailing and abiding
affection, at times almost bordering on
undue indulgence, that has been given
to me. I will ever remember this thing
with a sense of pride and  gratitude
as a matter of inspiration.

If you ask

P

Sir, in this House when I came,
there were many illustrious people,
men eminent in their own right in
various walks of public life. Today
it gives me a little pain when I am
here alone with none of those with
me who entered on the first day in
this House when I joined it.

Sir, the words that have been
spoken for me, well, these are ex-
tremely kind words. But I have my
doubt and I think that I am right in
my doubt, whether at all I deserve

s



167 Appreciation of
Services

[Shri Bhupesh Guptal

them. After all, what is important
from you and others is your affection
end I do not think any one of us, at
least certainly noy me, is entitled to
all that you have said. because,
Sir, I say that here our achievement
has been a collective achievement.
Sir, I have always felt that the Rajya
Sabha must be a vibrant tribune of
the people.

And from the first day when 1
came_—may I share g thought with
you—there were some people here
who thought of cutting the role of the
House of Lordg for us, although none
of us came by way of heredity or as
peers. But people thought that the
Westminster style would be most
suitable, if hat was not acceptable.
let us go to the American Senate.
But thanks to the genius of our
people, the tradition of our freedom
movement, the wisdom of our members
now both inside and outside the
House, and I must say, thanks to Dr.
Radhakrishnan, Jawaharlal Nehru
and others, we did not accept the po-
sition of being a House to echo what
goes on in the other House.

- We are a House in our own right
assecling our own individuality,
asserting our own personality, as-
serting our own character as a
vibrant living tribune of Parliament.
Call us Second Chamber, if you like.
I do not know who decided it that we
are a Second Chamber. We are a
Chamber all right. But who says it
is a Second Chamber? It is one of
the two Chambers which constitute
Parliament. That is all. Some peo-
ple call us Upper House. I do not
know which is the Lower House
and how suddenly we became Upper.
I do not understand it. Now, all
these are borrowed phraseology from
the West, and we have no contempt
for that. I think we are the Rajya
Sapha and the other Lok Sabha.
Sir, finally I should like to say that
we have in this House built some
great traditions. Here—perhaps our
number iz small—we have always
held together despite our quarrels,
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exchanges, stormy scenes, as if we
are members of 3 family. That
family.mindedness in this Chamber
has been a great inspiration for all of
us. We have not sought ourselves in
a crowd; we have sought ourselveg in
the image of others mutually helping
each other, whether you sit in  the
Opposition or on the Government
benches. That is another aspect of
the House,

Sir, I must in this connection go
on record that we have truly cheri-
shed the cooperation of the memers
of our Rajya Saha  Secretariat. I
have found through 25 ‘years how
usefuvl it ‘¢ with the Secretariat the
members of the Rajya Sabha Secre-
tariar, all the members of the staff,
the people who stand there the people
who stand here, the people who type
our Nutices and those ohers who look
after our papers, all of them  each
in his own way, have contributed to
the building up of the noble traditions
that we have got in this House now.
Our House symbolises a spirit of coo-
peration. And it is undoubtedly a mat-
ter of great joy for us that we are gpe-
aking and talking Members but the
members of our Rajya Sabha Secre-
tariat— every one of them, 1 do not
exclude anyone—I take them as
the silent. cooperative, members of our
institution, I cannot, think that the
majestic and style of this institution is
advanced without taking into account
the contribution which they have
made Sir these are some of the
words 1 wanrted to put on record,

Sir. I must again thank all my
friends for the kindness they have
shown. I do sincerely hope 1  shall
never be failing in doing my duty to
get some of your kindness, some of
your affection, if you like if I may say
so and I should say even some of your
institution I cannot think that the
ageing you will put up with the age a
Iittle and have a  little sympathy
for an ageing man. bhecause after
all, when I came here I was 25 years’
younger; today I am 25 years’ plder.
And in these 25 years much has hap-
pened in the life of the nation to
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teach us all and may I hope the Rajya
Sabha will rise to the occasion, gerving
the pecple better than it has and be-
come truly an instrument of social
change ond service to the toiling
masses, .t w!ll uphold the majesty and
greatress and the brilliance and
beauly of cir nation, it will be the
spokesman of the great heritage of
our undying and unfailing and un-
fading culture?

I hope in this House India’s voice
will be heard, the voice of the millions
which after all, in the final analysis
makes Parliament what it is, gives it
character and gquality. Our rapport
with the pegple is our greatest asset
and I do hope all of ys will cooperate
collectively work for building up
balder ties with the masses seek
~ounsel with them and give full ex-
pression in policies and otherwise to
the vrges that inspire them, the urges
that set them in majectic historic
motions. We are on the march and let
us, in this House, march in step with
the li%¢ o aiside.

Trank wvcu again and all others—
my esteemed and dear colleagues—
for the kind words they have spoken
ebout me.

MR. DEPUTY CHAIRMAN: Let us
take up General Budget 1977-78.

AN HON, MEMBER: Why not we
adjouin for lunch?

MR. DEPUTY CHAIRMAN: The
House stands adjourned till 2 p.m.

The House then adjourned
for lunch at fiftyone minutes
past twelve of the clock.

————

The House reassembled after Junch
at five minutes past two of the clock,

Mr. Deputy Chairman in the Chair

THE BUDGET (GENERAL) 1977-78
—GENERAL DISCUSSJION—contd.

SHRI SARDAR AMJAD ALl
(West Bengal): Mr. Deputy Chair-
man, Sir, the Budget is broadly a
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barometer of the Government’s eco-
nomic policy and reflects an approach,
so far as the fiscal policy of the Gov.
ernment is concerned, and indicates
the direction to which the Govern-
ment wants to take this country.

Now, Sir, the Budget that has been
presentéd by the Janata Government
gives certain clear indication as to
how the Janata Goverfiiient wants to
tackle the problems which the Fin-
ance Minister in his Budget speech
has analysed and to which direction
the Government wants to take this
country.

Sir, in order to be fair enough, I -
must say that by and large I agree
with the analyses of the Finance
Minister as far as the problems of
this country are concerned. He has
very rightly analysed that the pre.
sent problems of this country are to
tackle the growing unemployment
and to tackle the problems of millions
of people who live in the rural sec-
tor, as also certain other very impor-~
tant factors which he has stated in
paragraph 14 of his speech in Part _.
‘A’, I quote: L

“The task ahead is to devise an
effective strategy for dealing with
the problems of inadequate growth,
crushing poverty, unemployment,
growing regiona] imbalances and
rising prices 2

These, in brief, according to me
are the basic problems of this coun.
try. Now, Sir, it has been the con-
cern of the former Finance Ministers
that the growth rate in this country,
in spite of having a planned economy
and a substantial investment in the
public sector as well as in the indus-
trial and agricultura] sectors, has not
been satisfactory. Perhaps the Fin-
ance Minister is right in indicating
that the growth rate that could be
achieved during the last few years
and during the last four Five Year
Plans was not satisfactory. It has been
the concern of all the Finance Minis-
ters and T am sure this has become
the concern of the presnt Finance
Minister also.



